Name of the Corporate Debtor: Maharaja Theme Parks and Resorts Private Limited Date of Commencement of Liquidion: 6-9-2022 ( SupremeCourt Order date) List of Stakeholders as on: 12-06-2023

List of other Stakeholders (Other than Financial Creditor /Operational Creditor)

Details of the Claims received Details of claim admitted
Corvered by a of any
Category of the stakeholders lien or Whether lien/| mutual
Preference attack attack Amount % share in total Amount of |dues, Amount of
shareholders/Equity Nature of |pending removed covered by  |amount of claims Contingent [that may |Amount of Claims |claim under
SI.No Name of the stakehold Shareholders/parters/Others |Date of receipt [Amount claimed |Amount admitted |Claim di | (yes/No) guarantee admitted claim be set off [rejected verification Remarks if any
NIL




